GOVERNMENT OF INDIA
FOOD PROCESSING INDUSTRIES
LOK SABHA

UNSTARRED QUESTION NO:372
ANSWERED ON:23.11.2006
PROMOTION OF FPIS

Baxla Shri Joachim;Bose Shri Subrata

Will the Minister of FOOD PROCESSING INDUSTRIES be pleased to state:

(a) whether the Government has formulated any package of incentive for promotion and development of food processing industries;
(b) if so, the details thereof, scheme-wise and funds provided under each scheme during each of the last three years, State-wise;
(c) the number of Food Processing Industries in West Bengal particularly in hilly areas of West Bengal; and

(d) details of programme proposed and finalized for 2006-07 for West Bengal?

Answer

THE MINISTER OF STATE OF THE MINISTRY OF FOOD PROCESSING INDUSTRIES (SHRISUBODH KANT SAHAI)

(a)& (b) : For promotion and development of food processing industries, Government has implemented several plan schemes. Under
these schemes financial assistance i nthe formo fgrant—in-aidi s provided for Technology upgradation /Modernization /
Establishment o f Food Processing Units, Development o finfrastructure, Support for R& D , Human Resource Development,
Promotion of Quality Assurance, Total Quality Management, Strengthening of Codex Cell in various institutions and Setting up of
Quality Control Laboratories besides other promotional measures to encourage development of the Food Processing Industries.

In order to ensure easy availability of credit, Government has included food processing industries in the list of priority sector for bank
lending. Fruitand vegetable processing units are already exempted from payment of excise duty. Further, i nthe year 2004-05,
Government has allowed under Income Tax Act, a deduction of 100% of profit for five years and 25% of profits for the next five years in
case of new agro processing industries set up to process, preserve and package fruits and vegetables. Excise duty of 16% on dairy
machinery has been fully waived for promotion of dairy processing industries. Excise duty on meat, poultry and fish products has been
reduced form 16% to 8%. Excise duty on food grade hexane used in edible oil industry has been reduced from 32% to 16%. In the
Budget of 2005-06 excise duty of Rs.1.00 per kg on refined edible oil and Rs.1.25 per kg on Vanaspati were abolished. Customs duty
on refrigerated vans was reduced from 20% to 10%. In the budget 2006-07 the govt. has waived excise duty on condensed milk, ice
cream, preparations of meat, fish and poultry, pectins, pasta and yeast. Excise duty on ready to eat packaged foods and instant food
mixes, like dosa and idli mixes have been reduced from 16% to 8%. Excise duty on aerated drinks has been reduced from 24% to
16%. NABARD is to create a refinancing window with a corpus of Rupees one thousand crore for agro processing infrastructure and
market development. Scheme wise and State-wise financial assistance provided during last three years is in the Annexure |, [l and Il
respectively. The Government has also enacted The Food Safety and Standards Act, 2006 which has been passed by the Parliament
on 02.08.2006 and published in the Gazette of India Extraordinary, part - Il Section 1, dated 24th August, 2006 as Act No.34 of 2006.
The objective of the Act is to bring out a single statute relating to food and establish Food Safety and Standards Authority.

(c) & (d): Asthe Food Processing Industries are mostly in unorganized sector, the data regarding number of Food Processing
Industries are not centrally maintained in the Ministry. However, the details on the number of food processing industries assisted by
the Ministry of Food Processing Industries in the State of West Bengal during the 10th Plan period is given in Annexure-IV.

Annexure — I
Details of financial assistance extended to projects in different States for
major schemes during 2003-04
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State/UT
Andaman &
Nicobar Island
Andhra Pradesh
51.00

Assam

0.45

Bihar

0.42
Chandigarh

785
Chhattisgarh

3.00

Delhi

100.00

Goa

17.00

Gujarat

165.85 4.00
Haryana
185.94
Himachal
Pradesh
Jammu & Kashmir
108.78 50.00
Karnataka
151.49
Kerala
192.53
Madhya Pradesh
88.93 4.85
Maharashtra
529.03
Manipur
110.29
Mizoram
111.50
Nagaland
40.75
Orissa

61.00

66.84

28.22

4.00 1.00
Pondicherry

0.03

Punjab

163.00 8.76
Rajasthan

8.00

Sikkim

0.50

Tamil Nadu
274.03

Tripura

34.07

Uttar Pradesh
200.00 263.19
Uttranchal

5.37

West Bengal
300.00 132.96
Common to the
NE State

Total

396.00 251.88

Annexure-II

465.57

307.32
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5.00
1.00
5.00
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2.34
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13.00
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399.99 246.56

274.58
39.00
193.62
257.94
1.00
166.78
261.33
209.53
302.78

1,100.55

254.36

574.93

634.56

472.86

40.33

604.43

Details of financial assistance extended to projects in different States for
major schemes during 2004-05

Plan schemes

(Rs. In lakhs)
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Forward

Backward &
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Human
Strengthen

104.18

34.07

40.33
6,237.96
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Andaman & -
Nocobar Island

Andhra Pradesh

3.39 797.67

Assam -
245.74

Bihar -
25.32 3.74
Chhattisgarh -
32.61

Delhi -

2.50 14.85
Chandigarh -

5.00

Goa -
25.00

Gujarat

3.40 262.15
Haryana
211.35
Himachal
Pradesh 25.72
Jammu & Kashmir -
74.78

Jharkhand -
58.40 2.94
Karnataka

425.32 6.81
Kerala -
152.86

Madhya Pradesh

128.76 45.62
Maharashtra

250.00 778.67
Meghalaya -
12.14

Mizoram

182.00 12.30

Orissa -
63.31

Pondicherry -
24.54

Punjab -
538.23 0.50
Rajasthan -
35.83

Sikkim -

183.34

0.90 0.

Tamil Nadu -
310.60

Uttar Pradesh

200.00 591.76
Uttranchal -
87.88 7.50
West Bengal

177.38 325.74

NE States -

14.14 14.14

Total
1,182.00

Annexure -IIT

Integration &

other
Promotional
2.27
0.60
4.34 12.00
4.14
271.50 19.35
5.00
1.16
17.55
39.00
75.51
0.50
25.60 4.93 91.87
9.78 28.31
16.68
10.00
53.61 18.76
30.98
9.01
4.67
4.50 47.03
45.80 17.15
69.50 30.85
5,129.42
299.71 395.14

Details of financial assistance extended to projects in

major schemes during 2005-06

Development ing of
Institutio
ns
0.25
50.37 0.36 854.06
246.34
45.40
36.75
308.20
77.60 1.00 361.70
33.17 466.86
9.60
75.28
470.22
1.00 170.54
38.78 1.00 224.16
42.22 1,143.26
3.54 197.84
1.00 95.29
24 .54
547.74
40.50
25.20 387.33
122.04 2.00 978.75
95.38
77.12 680.59
669.26

different States for

110.83

36.49 7,659.58



Scheme Setting HRD Inte. & QA Infra. Strengthen Total

Up Promotional Structure Dev. NA (in Rs.

Lakhs)
State
ANDHRA PRADESH 750.22 26.29 5.00 175.1 0.00 0.00 956.70
9
ASSAM 44 .34 0.25 0.00 0.00 0.00 0.00 44 .59
BIHAR 24.51 0.00 0.00 0.00 0.00 0.00 24.51
GUJARAT 282.25 74.93 46.94 137.4 3.35 0.00 544.87
0
HARYANA 49.37 8.94 10.00 0.00 0.00 0.00 68.31
HIMACHAL PRADESH 110.10 9.19 7.50 0.00 0.00 0.00 126.79
JAMMU & KASHMIR 41.59 5.64 0.50 0.00 72.87 0.00 120.60
KARNATAKA 293.64 4.04 0.00 2.81 0.00 0.00 300.49
KERALA 306.92 52.72 0.00 8.20 29.61 0.00 397.45
MADHYA PRADESH 168.56 10.03 0.00 14.85 0.00 0.00 193.44
MAHARASHTRA 877.84 13.16 5.00 19.77 265.50 0.00 1181.27
MANIPUR 11.77 0.00 0.00 0.00 0.00 0.00 11.77
MEGHALAYA 21.60 0.00 0.00 0.00 0.00 0.00 21.60
NAGALAND 17.35 0.00 0.00 0.00 0.00 0.00 17.35
ORISSA 3.96 10.28 0.00 2.00 0.00 0.00 16.24
PUNJAB 468.52 60.92 0.00 71.57 0.00 0.00 601.01
RAJASTHAN 102.95 50.76 0.00 0.00 0.00 0.00 153.71
TAMIL NADU 345.71 105.43 11.00 146.7 16.03 0.00 624.89
2
TRIPURA 0.00 0.00 0.00 0.00 0.00 0.00 0.00
UTTAR PRADESH 579.10 84.57 6.45 0.15 24.34 0.00 694.61
WEST BENGAL 322.39 61.77 0.00 239.3 128.21 0.00 751.72
5
SIKKIM 0.00 0.12 0.00 0.00 0.00 0.00 0.12
ANDMAN NIKOBAR 0.00 0.15 0.00 0.00 0.00 0.00 0.15
ARUNACHAL PRADESH 0.00 0.00 0.00 0.00 0.00 0.00 0.00
CHANDIGARH 0.00 0.00 0.00 0.00 0.00 0.00 0.00
DADAR & NAGAR 0.00 0.00 0.00 0.00 0.00 0.00 0.00
HAVELT
DELHI 11.77 144.48 10.25 44.68 37.50 0.00 248.68
DAMAN & DIU 0.00 0.00 0.00 0.00 0.00 0.00 0.00
L M & A ISLANDS 0.00 0.00 0.00 0.00 0.00 0.00 0.00
MIZORAM 10.15 0.00 0.00 0.00 0.00 0.00 10.15
PONDICHERRY 14.67 0.00 0.00 0.00 0.00 0.00 14.67
GOA 47.58 0.00 0.00 0.00 0.00 0.00 47.58
JHARKHAND 48.28 4.00 0.00 0.00 0.00 0.00 52.28
UTTRANCHAL 119.19 9.23 0.00 0.00 0.00 0.00 128.42
CHATTISGARH 91.76 4.80 0.00 0.00 0.00 0.00 96.56
Total (in Rs. 5166.09 741.70 102.64 862.6 577.41 0.00 7450.53
Lakhs) 9

Annexure -—-IV

Scheme wise number of proposals approved pertaining to the State of West Bengal
during 10th plan period.

S1. Name of the 2002-03 2003-04 2004-05 2005-06 2006-07
No. Schemes

1 Scheme for 1 6 2 2 1
infrastructure

Development

2. Scheme for 2 6 13 10 13
technology

Upgradation,

establishment &

modernization of

food processing

industries

3. Scheme for 1 1 - - 1
Backward and

forward

integration &

other promotional

activities

4. Scheme for 1 2 2 4 4
quality
assurance, codex



standards & R&D

5. Scheme for HRD
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